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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 1214/2001

(From the judgenent and order dated 12/09/2000 in CRLRP 240/ 99

of The H GH COURT OF KARNATAKA AT BANGALORE)

STATE OF KARNATAKA Petitioner (s)
VERSUS

SHARANAPPA BASANAGOUDA AREGOUDAR Respondent (s)

( Wth appln. for exenption fromfiling OT. )
( For Final Disposal )

Date : 01/03/2002 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE R P. SETH

HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Petitioner (s) M. N P.Mdha, Adv.

M. N. Ganpat hy, Adv.

For Respondent (s)
M. Shankar Divate, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
L....... L....... I T....... T....... T....... T....... T....... T J
SP2
Exenpti on al | oned.
Heard |learned counsel for the parties for about ten
n nut es.
Hear i ng concl uded.
Judgment reserved.
. SP1

Anita (V. P.Tyagi)
Court Master



